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Homoeopathic Dispensaries on
Zonal Railways

783. SHRIMATI  KISHORI
SINHA: Will the Minister of RAIL"
WAYS be pleased to state:

(a) the number of part-time‘ and
full-time Homoeopathic Dispensaries
on each Zonal Railways;

(b) the minimum and maximum
honoraria paid to doctors in-

charge;

(c) whether there is any proposal
to convert part-time Homoeo dispens-
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ary to a full-time one in the scheme
proposed during the Sixth Five Year
Plan; and

(d) whether there is a proposal to
revise the present honorarium paid

- to doctors in view of high cost of

living ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS: (SHRI MALLIKA-
RJAN) : (a)

Dispensarics.

Railway
Part-time Full-time
Central 6
Eastern 9
Northern 12 -
North Eastern 11
Northeast Frontier, 5
Southern 3
South Eastern 2 g
South Central
Western . . . . . . - L

(b) A minimum of Rs. 100/~ and
Maximum of Rs. 500/- per month.

(c) and (d). No.
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Violation of Scheme of Mana.
gement Under Delhi Edu-
cation Act

_..786. SHRI TRILOK CHAND -
will the Minister of EDUCATION
AND SOCIAL WELFARE be
pleased to state :

(a) whether there have been
any violation of the Scheme of
Management as provided in rule
59(R) of the Delhi Education
fAct;’Ru]-:s 1973 in the aided schools
in Jast three years ; and

_(b} if so, details thereof and the
action taken by Government in
the matter ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF
RAILWAYS AND EDUCATION
AND SOCIAL WELFARE AND
IN THE DEPARTMENT OF
PARLIAMENTARY ATFAIRS
(SHRI MALLIKARJUN) :
(a) and (b) According to infor-
mation furnished by ‘the Delhi
Administration and the Municipal
Corporation of Delhi, 4 instances of
viojation of the provisions of Rule
59 (r) of the Delhi School Edu-
cation Rules, 1973 in the case
of following schools have come to
notice :-

(1) Commercial Senior Secon-
dary School, Daryaganj
New Delhi.

(2) A.S.V.J. Senior Secondary
School, Daryaganj, New

Delhi.

(3) AS.V.J. Primary School,
Delhi.

(4) Commercial Primary School,
Delhi. / .

These are being enquired.





